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Shri Kaushik Kumar Sharma,

Jt.Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Sri Rajib Goswami,
Member, MACT,

Sonitpur, TezPUr.

Memo NO.HC.VU-gU1

Copy !o:.

ARUNACHAL PRADESH)

c.wr-sttl.lss4t4o7o tA

A
D, MTZORAM AND

NO.H

From

To,

sub

Ref:-

casual leave.

Your letter No. MACT(S) 520 dtd.04 09'2021

07 I A, da/(jd 7'1' LoLl

6
Dated Guwahati, the 7 S€ptember,2021.

sdr.

TT.REGISTRAR. MIGII-ANCE)

I

Sir,

withreferencetotheabove,Iamdire€tedtoinformyoutha.t.yourprayerfor
casualleaveono6.G).2o2lalongwithstationleavepe]mission,wlthyourofficlal
vehicle, at your own cost, from the evening of o4'O9'2O21 till the moming of

O7,(R.irth]'',has been granted' However' you have been asked to make own arrangement

in resp€ct of official Driver' 
yours faithfulty,

Jr,,{fie 
Proiect Manager, Gauhati High court'
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?P


